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 STEEL PLANT IN INDIA BY INDIAN AND 

BRITISH INDUSTRIALISTS 

*349. SHRI KRISHNAKANT VYAS: Will 
the Minister for COMMERCE AND INDUSTRY be 
pleased to state: 

(a) whether Government have studied the 
negotiations held'recently in connection with 
the establishment of a steel plant in India 
between an Indian Industrialist and certain 
merchants and mill owners of Britain; and 

(b) if so, with what results?] 

 
t[THE MINISTER FOR INDUSTRIES 

(SHRI N. KANUNGO): There were no such 
negotiations in 1955 within the knowledge of 
Government. There were some talks of this 
nature in 1954 which, however, produced no 
results as Government did not favour the 
proposals.] 

SHRI M. VALIULLA: May I know whether 
any plant is likely to be installed there with 
the help of Britain? 

SHRI N. KANUNGO: Certain British steel 
people were invited to give us an offer and 
they have submitted their preliminary report. 
Their estimate? are likely to be in our hands 
by January and after that, a decision will be 
taken. 

REPORT    SUBMITTED    BY    THE    U.N. 
COMMISSION  ON  RACIAL   DISCRIMINATION  

IN  SOUTH AFRICA 

*350. SHRI KRISHNAKANT VYAS: Will 
the PRIME MINISTER be pleased to state: 

(a) whether the Commission appointed by 
the United Nations Organization for making 
an enquiry into racial discrimination in South 
Africa, has submitted its report to the-United 
Nations General Assembly; 

(b) if so, what are the main points of the 
report; and 

(c) whether the General Assembly his 
considered this report and if so,, with what 
results?] 

 
fEnglish translation. 
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on     the   racial   situation   in South 
Africa. 

(c) The report was considered by the Ad 
Hoc Political Committee of the (J.N. General 
Assembly which passed a resolution on the 
9th November 1955. The resolution inter alia 
requested the Commission to continue to keep 
under review the racial situation in South 
Africa and to report to the General Assembly 
at' the next session. The resolution cam: up for 
consideration at the Plenary Session of the 
General Assembly on 6th December 1955. 
The paragraph of the resolution suggesting the 
reappointment of the Commission for another 
year failed to receive the 2/3rds majority by 
one vote in order to be operative. The 
remaining paragraphs commending the 
Commission's report and expressing regret at 
the continuation of the South African Govern-
ment's policy of apartheid were adopted by 
the required 2/3rds majority.] 

 
SHRI ANIL K. CHANDA: There are no 

Indian nationals in South Africa. There are, of 
course, a large number of South African 
citizens of Indian origin. 

REQUIREMENT OF  GYPSUM  FOR  SINDRI 
FACTORY 

*351. MOULANA M. FARUQI: Will the 
Minister for PRODUCTION be pleased to state: 

(a) what is the annual requirement of 
gypsum for the Sindri Fertilizers and 
Chemicals Ltd; and 

(b) what percentage of this requirement is 
met by Messrs. Bikaner Gypsum Ltd.? 

THE     DEPUTY     MINISTER     FOR 
I  PRODUCTION (SHRI SATISH 

CHANDRA):    (a)   About 4-5  lakh  tons at 
present. 


